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have occupied this post and there were
certainly casualties; there were heavy
casualties on the Pakistan side.
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Shri D. C. Sharma (Gurdaspur): I
am very happy to hear that this
border has been put under the charge
of our military. What I want to know
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is how the Pakistani forces have

acquired so much mobility and effi-
ciency that they have been able to
shell an Indian post about fifty miles
east of Kanjarkot. And, may I know
if all that mobility and all that effi-
ciency is dua to the fact that they
have been getting arms from America?

Shri ¥, B. Chavan: Naturally, Sir,
they have certain advantages. About
mobility, as I explained, immediately
beyond the Rann of Kutch they have
got their farm land and, certainly,
there are developed communications
there and, therefore, they are taking
advantage of that to frighten us with
shelling, but they are very effectively
replied to.

About those arms ete, we have
made a statement on the floor of the
House that at least in the first attack
they had made use of certain Ameri-
can equipment,

12.31 hrs.
PAPERS LAID ON THE TABLE

PusLic NOTICE ON IMPORT POLICY TIOR-
NEWSPRINT

The Minister of COmmerce (Shri
Manubhai Shah): I beg to lay on the
Table a copy of the Public Notice
No, ZB-ITC(PN)]BS, dated the 2l1st
April, 1965, on import Policy for
Newsprint for the year April, 1965—
March, 1966. (Placed in Library. See
No. LT-4233[65).

Emergency Risks (Coods) Insurance

(Amendment) Scheme and Emer-
gency Risks (Factories) Insurance:
(Amendment) Scheme,

The Minister of Planning (Shri
B. R. Bhagat): 1 beg fo lay on the
Table a copy each of the following
Notifications:—

(i) The Emergency Risks (Goods)
Insurance (Amendment)
Scheme, 1965, published in
Notification No. S.0| 923
dated the 27th March, 1965,
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on the Table

under sub-section (6) of sec-
tion 5 of the Emergency Risks
(Goods) Insurance Act, 1962.
[Placed in Library. See No.
LT-4234/65].

{ii) The Emergency Risks (Fac-
tories) Insurance (Amend-
ment) Scheme, 1965, publish-
ed in Notificaiton No. S.0.
924 dated the 27th  March,
1965, under sub-section (7)
of section 3 of the Emergency
Risks (Factories) Insurance
Act, 1962, [Placed in Lib-
rary. See No. LT-4235/65].

MNOTIFICATIONS UNDER THE KERALA
GeNerRAL SALEs Tax Acr, 1963 AND
THE Customs Act, 1962

The Deputy Minister in the Minis-
try of Finance (Shri Rameshwar
Sahu): I beg to lay on the Table—

(1) a copy each of the following
Notifications under sub-section (3) of
section 57 of the Kerala General Sales
Tz=x Act, 1963, read with clause (c)
tiv) of the Proclamation dated the
24th March, 1965, issued by the Vice-
P esident discharging the functions of
th: Poesident, in ralztion to the State
ol ¥oralai—

{1y S RO. 398;34, dated the 15th
December, 1964,

{i1) S.R.O. 37/65, dated the 2nd
February, 1965.

[Placed in Library.
4236/65].

See No. LT-

(2) a copy each of the following
Notifieations under section 159 of the
Customs Act, 1962:

(i) G.S.R. 538, dated
March, 1965.

{ii) G.S.R. 539,
March, 1965.

the 31st

dated the 3i1st

[Placed in Library.
4237/65].

See No, LT-

Papers laid VAISAKHA 2, 1887 (SAKA)

D. G. —Min. of
Education

10462
12.31% hrs,

ESTIMATES COMMITTEE
Seventy-eighth Report

Shri A. C. Guha (Barasat): Sir, I
beg to present the Seventy-eighth
Report of the Estimates Committee on
the Ministry of Food and Agriculture
(Department of Agriculture)—Forest
Research Institute and Colleges,
Dehra Dun.

12.32 hrs.
DEMANDS FOR GRANTS—contd.
Ministry of Education—contd,

Mr. Speaker: The House will now
take up further discussion and voting
on the Demands for Grants under the
control of the Ministry of Education.

Some hon. Members rose—

Mr. Speaker: Dr. Govind Das.
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Mr. Speaker: How long will the
hon. Minister take for his reply?



